HARYANA GOVT. GAZ. DEC. 22,1992
(PAUSA 1, 1914 SAKA)

[Authorised English Translation ]

HARYANA GOVERNMENT
WILD LIFE PRESERVATION DEPARTMENT
Notification
The 18" December, 1992

No. S.0O. 157/C.A. 53/1972/S.26A/92. — Where as the area specified below is
considered by the State Government to be of adequate ecological, faunal, floral,
geomorphological, natural and Zoological, signification, for the purpose of protecting
propagating and developing Wild Life and its environment.

Now, therefore in exercise of the powers conferred by clause (B) of sub-section of
section 26 A of the Wild Life (Protection) Act, 1972, the Governor of Haryana hereby
declares the areas specified below to be a sanctuary for the purpose of Protecting,
propagating and developing wild life and its environment from the date of issue of the
notification in the Official Gazette :-

Specifications
Area
District Tehsil Name of Forest  Area in Class of Boundaries
Acres. Forest
(1) (ii) (iii) (iv) (v (vi)
Yamuna- Chhachh- Kalesar 11570 Reserved North-District Sirmor
-Nagar -rauli (Himachal)

South —Lang of
Village Rayanwala
Nangal Khiani

East —Land of Shri
Dalip Singh Namberder
of village Kalesar
West —District Sirmor
(Himachal)

VEENA EAGLETON,
Commissioner and Secretary to Government Haryana
Wild Life Preservation Department.
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